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t e w v ii  Quote, for SO/ST ia B m m  
Tax, Central Exelie, Cwtonu and 

N itteM lM  Banks

6063 SHRI SOMJIBHAI DAMOR 
WIU the Minister of FINANCE be 
pleased to state

(a) the extent to which the re
servation quota laid down ter SC/ST



147 Written Answers APRIL % 19?# Written Answer*

separately in Income Tax, Central 
Excise, Customs and Nationalised 
Banks is filled up and what is the 
shortfall against its existing strength 
lor each class of service;

(b) if there is heavy shortfall, 
what action Government contemplates 
to take and by what dates this short
fall is likely to be completed; and

(c) whether he is considering about 
the crash programme for filling up 
these vacancies similar to that adopt
ed by Minister of Hallways?

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI 
SATISH AGRAWAL): (a) to (c). A 
statement giving the required infor
mation is laid on the Table of the 
House. [Placed in Library. See No. 
LT-2048/78].
OfCtatioMl Efficiency ef NetteaaUaed 

Banks

6064. SHRI G. M. BANATWALLA: 
SHRI MUKHTIAR SINGH 

MALIK:
SHRX SUKHENDRA 

SINGH:
Will the Minister of FINANCE be 

pleased to state:
(a) whether it is a fact that the 

operational efficiency of the nation
alised banks has been constantly de
teriorating; and

(to) if so, what action Government 
have taken in this regard?

THE MINISTER OF FINANCE (SHRI
H. M. PATEL): (a) and (b). Although 
the nationalised banks have under* 
taken rapid branch expansion and fac
ed the; problem ,of rising costa over the 
Wsi few years, there is no reason to 
believe that their operational effi
ciency has been constantly deteriorat
ing The functioning of the public 
aector banks is kept under continual 
review by the Government, the 
Reserve Bank of India through its 
various departments and the Boards 
9* Dilators of these Banks.

Exeiie yi*W from Aerated WMera

6065. SHRI GOVINDA MUNDA; Will 
the Minister of FINANCE be pleased
to state:

(a) what was the sale of aerated 
water during the year 1971, 1972 and 
1973 and the excise yield from the
sale;

(b) whether it is «  fact that the 
sale of aerated water has steeply 
fallen because of heavy dose of excise, 
am

(c) If so, what GoVtmihent pro
pose to do in this regard?

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI 
SATISH AGRAWAL) (a) Informa
tion regarding sale of aerated water 
for the |>enod mentioned in the ques
tion is given below

Ymr Sate in £xtw
thousands vtrld Ri 

oi in
(bottlw) thousands

* 97* • • • 945854 9M73°

19 7-* • • “ 57956 O10 25

1973 • > 18 4 0 2 7 5459°

(b) and (c) No Sir, the year-wise 
figure of clearances given against part
(a) of the question does tot indicate 
any steep fall in sale of aerated water
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